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OA 77/2021 Dumpsite at Brahmapuram

Status of compliance of orders of Hon'ble NG'T in OA No. 606/2018 and Solid Waste
Management Rules, 2016

As per order dated 14.12.2020 of Hon'ble NGT in OA No. 606/2018 regarding the matter of
Compliance of Municipal Solid Waste Management Rules, 2016 and other cnvironmental
issucs. the Hon'ble NGT has dirceted the authoritics to take nccessary steps for the
meaningful compliances for protection of environment and public health based on the
provisions under various rules in - Solid Waste Management Rules, 2016. In order to
coordinate and monitor the progress of the Integrated waste management activitics taken up
by various departments and agencies, Task forcc committees a Monitoring committce
(Avalokana Samithi) has been constituted by the Government vide GO(Rt) No.
27332019/LSGD dated 04.12.2019 (Annexure 1 ) with District Collector as the convenaor,
Deputy Director of Panchayaths, DPO, District Coordinator Suchitwa Mission.  Jomnt
Procramme Coordinator MNREGS). District Coordinator Kudumbasree, District Coordinator
Haritha Keralam Mission and MD CKCL as members. The said committee is monitoring the

waste management activities of the LSGls in cach district including Ernakulam.

Linkages in waste management : In Kerala there is a three-tier institutional arrangement for
waste management with Haritha Karma Scna (Green Army) at grass roots. Material
Collection Facility (MCF) at LSG level and Resource Recovery Facility (RRF) at Block /
Municipality levels. Bio degradable waste is generally processed at source. For institutional
waste management, the preferred methods, arc bio bins, compost pits, vermi compost units
and bio methanation methods. Thumboormuzhi for composting is a widely preferred modcl
for manaving bio waste that cannot be processed at home. The Clean Kerala Company
[ hmited is o unique institutional mechanism in the waste management sector promoted by the
[ocal Governments. (54 Municipalities and 6 Corporations own 26% of the shares of the
Company). [t functions as a support mechanism to the Local Governments in managing the
non-biodegradable waste. 'The Clean Kevala Company Linnted provides the Torward Turkages
for disposal of segregated, mixed and inert waste through transportation (o waste processing
centres. including cement factories, and sanitary landlills. The LSGs serviced by the
3rahmapuram plant also have applicd this strategy and linkage mechanism to varying degrees
of efficiency and success. A pilot project for disposing domestic sanitary or bio medical
waste that cannot be processed at home (soiled adult diapers, used syringes, etc) is underway

in some 1.SGs of Ernakulam district including Kochi Corporation, CKCL and KEI1.
Suchitwa Padavi

With the aim to standardize the scientific treatment of waste in local self-covernment
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nstitutions in the state, Suchitwa Padhavi (sanitation status) asscssment was carricd out by
the Local Sclf Government Department in collaboration with Haritha Kerala Mission and
Suchitwa Mission. The focus of (he study was (o look al the existing mechanism of waste
collection and management in cach of (he LSGls, examine the gaps and challenges in the
chain,and suggest ways (or improved planning and effective implementation, |

Key points of Inspection: Following items were considered for asscssing the waste
management facilities at an LSG1:

1. Doorto Door Collection of non-biodegradable Waste — Coverage
2. Haritha Karma Sena and their Engagement

Uscr Fee Collection — Coverage

o

(V3]

4. Mim Material Collection Facility (MCF)

Ul

Material Collection Facility (MCF)
6. Rcsource Recovery Facility (RRF) - Linkage, Contract for handing over waste
7. Treaument of Biodegradable waste
8. Lcgacy waste and its treatment
S. Unscientific and Improper Disposal of Waste — Penalty and Persceutions
10. Evaluation and Monitoring of Waste Management and Sanitation
11. Pre- Monsoon Preparations
12. Analysis of the current situation at the Block Level
13, Innovatons in the Waste Management Scelor

Field Inspection: The Inspection Teams undertook field visits from the 9th of Apnil 2021 1w
the 13th of April 2021, The teams gathered data required (o fill in the questionnaire al two
fevels. Firstly by colleeting available data from cach of the allotted locul bodies and secondiv
through primary observation of waste disposal [acilitics. public spaces and water bodies and
interactions with sclected households within the local body. Interactions and Focus Group
Discussions were also held with Haritha Karma Sena to understand their working conditions
and challenges. Sceond phase cvaluation of Local body level Solid waste management

cvaluation activitics will be started on 18.01.2022 and will be completed within a week.

Compilation of data, analysis and review: The reports were analysued. compiled
and reviewed through week long deliberations, and assessment of cach LSG including Kochi

corporation and the surrounding [5Gy thac are serviced by the Brahmapuram were evaluated
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gaps and ensure complianee of the SWM Rules 201

SWM Action plans: Suchiiw

a Mission developed the SWm Action P|
and model council/commitiee

resolution format
for further action, Based on the

SWM action plans. The

an (cmplate
and shared with DUA. Dp on 19 July. 202}
ame.all 93 ULBs and 94 Rural Local bodics prepared their
action plans prepared by Grama Panchayats and urban local bodics
WOTe v otied respectively by the block level inspection teams and district

tcams formed for Suchitwa

level inspection
adivi review. Vetted aetion pl

ans were submitied 1o KSPC
al body committee/council. Kochi corporation, and the other
municipahties and Panchayats using the Brahmapur

after the approval of the loc

am dumpsite have prepared therr solid
Wase management plans in line with these instructions.

Status of compliance of orders of Hon'ble NGT in OA 77/2021 - Dumpsite
) at Brahmapuram

OA 77/2021 (OA 442/2013) was framed on account of a major fire which broke out
the dump vard of the Brahmapuram Solid Waste Management Plant on the outskirts of

ot
cdt

Kochi city in Kerala due o unscientific dumping of waste in violation of Solid Wasi.

Management Rules, 2016. In its last hearing held on 02.12.2021. the NGT asked the Chici
Sccrct‘u:“«. to Kerala 1o look into the issues seriously and issuc neeessary directions to the local
bodies u'w ensure day to day collection of waste (both bio degradable and non-biodegradable)
4s required under Solid Waste Management Rules, 2016 from residences so as o comply

with the direction issued by the Principal Bench in O.A. No. 606 of 2018.

WWaste management at Kochi Corporation:

The Kochi Municipal Corporation has a population of 6.77.38 (as per 2011 ;c.zbu\"}.
The total waste generation of Kochi is 326 TPD. Thc< pcr capita waste gcnir;l.i\lion]f
0.24 1k 2z day. The Kochi Municipal Corporation has 1.()7.9,55.houscholds. Uutl (.u: W ‘11:11;\‘1 ?\‘
Corporation collects waste from 1.50.730 houscholds at their dom- .\up.r,\. ‘\\Isl‘k‘(x‘:\.jr!:\OI.H
90%,. About 306 TPD (92%) of wastes out of the total waste gk‘HL“l'lllIUl.} are ¢o ‘u o “‘k :‘ ‘
of which 206 TPD is organic fraction. A 250 tons per day capacity: Windrow '\,mnpmi K j(t
tor treatine the brodegradable fracuon ol the waste collected has been operating sinee \pril

200% at Brahmapuram,

Asoaresult of continuous campaigns conducted among  the waste gcn-\‘l‘il%m\;
'W'u‘cm.'-a; ¢_;n the need of practicing scgregation of biodegradable, '“"-\ clable “"'?Eh?‘\‘_tll;l'k‘
jzxx‘:ilul'v ‘\« aste, domestic hazardous and inert solid waste at .snm'ui (at mn-m,‘hol;{.l\l:,\.k[.{,).nl::
bccn c‘rmtcd. And the corporation could adopt the mechanism of collection of segreg:

) ' es the services of 1354 persons
(] (s source. For the same, the Corporation uses the services of 13 |
waste from s .
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including the members of Haritha K

arma Sena (HKS),
assigned the task of

| Haritha Karma Seng is particularly
colleeting non-biodegradable

waste. 500 nos. Tricyeles, 13 nos.

nos. trucks, 3 nos, min; lippers arce being

compactor vehiceles, 10 Nos. covered lippers, 41

used for the same,

N g g B > ey e 1o . : H
As the Government of Kerala is promoting decentralized waste management, the
remaining houscholds and apartments (reat their wastc
the help of CREDAL an association of Rex

waste management devices such as

at sources cither by themselves or with
W Estate Developers. For the same houschold level
bio-bins and kitchen bins werce provided by the
Corporation in the previous years. About 9.5 TPD Biodegradable waste is being processed at
source levelitsells 10.5 TPD of bio waste i being processed by CREDAL
I order 10 handle the bip waste generated at various institutions, suutee level and
decentralized waste manaweiment foilivios have buen setup by the corporation. In addition to
that. 7 nstitutional level Aerahic hins are abio proposed i the next yea plan. Estimates lor
the same have been prepared (for 6 large

acrobic bin units for markets and | simall acrobic bin
unit at School.)

Windrow compost plant at Brahmapuram: In addition to Kochi, the biodegradable

waste from Angamaly, Aluva, Kalamassery, Thrippunithura, Thrikkakara ULBs

and
Vadavucode

Putheneruz, Cheranalloor Grama panchayats is being sent to
windrow compost plant. Around 245 tons of biodegradable waste is being processed daily at
Brahmapuram windrow compost plant. Existing windrow compost plant is functi

Brahmapuram

onal, but the
plantis in a dilapidated condition. Hence the Corporation has decided to upgrade and set up a
new windrow compost plant at Brahmapuram. For the construction of collapsed roof” and
structure of the compost plant shed an amount of Rs.1 Crore has been budgeted in the
plan fund of 2021-22. The design and preparation of DPK for said work was tendered and an
agency MYy Esteem Builders was selected. Work order for DPR preparation given o Lsteem
developers on 27/07/2021. Agreement exccuted on 150672021 with 4 months completion
the. Preliminary survey has been completed. M/s Esteem Developers has prepared @ design
and cstimate fur the same. Plane layout approved by the council. Sice the land is of marshyv
nature, the structure is proposcd with redeemed piles and steel structures. The work will
commence as soon as possible.

Leachate treatment at Brahmapuram : There is an issue related o leachaie
treatment at Brahmapuram. The work for preparation of DR (o leachate treaiment plant was
awarded alter tendering process to the lowest bidder on 29/07°2019. GIZ. a German
cooperation agency who supports corporations under the Sustainable Urban Developrient
Smart. Citics project was also engaged 10 suggest suitable technology for the leachate
treatment plant. As the technology proposed by GIZ that ol Scquencmy Bateh Reactor was
different from that proposed by Suchitwa Mission of’ Flectrocoagulation, the council that met
on 03/03/2020 relerred the matter to the Health Standing Committee and the commitice

wanted o take a suggestion from Suchitwa Mission. Accordingly, the Suchinwa Mission was
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requested on 04/08/2020. Vide letter No.1202/G/2018/SM - dated 09/11/2020 Suchitwa
mission had directed to take up construction of lcachate treatment plant only after
constructing the collapsed roofl of the compost plant and asscssing the actual quantity of
lcachate gencrated. Till then the leachate gencrated shall be collected in a tank and treated in
the seplage treatment plunl,' Accordingly 5 truckloads ol lcachate arc taken to the scptage
treatment plant and treated there. New leachate treatment plant construction will be taken up
along with the new compost plant. The application for renewal of authorization obtained in
2008 was submitied o Pollution Control Board on 01/07/2016 with the processing fee of
Rs.30000 (DD.No.400893 dated 01/07/2016) vide letter no.MOE2/21941/16  dated
01/07.2016 and vide letter no. MOE2/21941/16 dated 28/10/2016. Proposal for a lcachate
treatment plant was also submitted to the Environmental Engincer of Ernakulam District
Office. An amount of Rs.7,80.000 was also remitted towards the required fees on U2/05/2017
vide letter No.MOE2-6224/2014 dated 27/04/2017. Tender was floated on 11/10/2021 for the
preparation of DPR on the leachate treatment plant. Cochin Corporation has entrustcd M/s
Ultratech Lid. to prepare DPR for the construction ol a Icachate treatment plant and a
preliminary report with an estimated cost off Rs. 3.5 Crores has been received from the
agency. The same will commence once the bio waste remcdiation is completed.

Non bio-waste management: For ensuring the scgregation of waste while collection
and transportation, Cochin Corporation has taken steps (0 establish more MCF at division
level and to renovate the existing MCF's at various places. The Edappally Zone of
Corporation has been taken as a model. 1EC aclivities have started. Meetings of residents
associations are ongoing. It is proposed to increase the number of persons in the collection
and segregation activities in the Edappally Zone, which comprises 8 divisions. Thesc
activities will be introduced in all divisions step by steps within six months. For the
refurbishment of the Resource Recovery Facility (RRF) at Brahmapuram, an estimate has

been prepared.

yinremediation  Project: Vide G.O (MS) No.8/2020/DMD  dated 030372020,
imvoking the provision under Section 24(c) of Disaster Management Act 200> the task of
scientilic management of legacy waste accumulated at Brahmapuram waste dumping yard
was taken over by the Govennnent in L5G Department. As the (inancial bid/quoted rate ol
the tender Noated by Kochi Corporation on 26/10/2019 was not approved by the Corporation
Council in its meetings held an 28/01/2020, 06/02/2020,22702/2020. 28402/2020.02:03/2020
and 030372020 [resh tenders were floated by KSIDC as per the directions i the 6.0
mentioned in the above paragraph on 20/03/2020. As there was only one participant, the
work was retendered on 24/06/2020. The tender procedures were completed by KSIDC Lid.
(Kerala State Industrial Development Corporation) for the remediation work ol 4.75.000 m3

legacy waste on 12/10/2020.
The selected company expressed doubt of the quantity assessed carlier and demanded
re-survey of  the quantity. Vide lctier N0.238/DC1/2020/L.SGD  dated 22/10/2020, the

Government of Kerala directed the Koehi Corporation to reassess the quantity ol legacy waste
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dumped and the rate quoted by the consortium led by M/s Zonta Infratech Pyt Ltd, the bidde

selected for the rehabilitation of municipal solid waste dump site at Brahmapuram, in
consultation with KSPCB and submit the report. For the sume NIT Calicut was cngaged Lo
conduct a drone survey which was completed on 09/02/2021. The final report submitted by
NIT Calicut was submitted to the Government on 0770472021, the re-assessed quantity

figured ax 5.31.903 m

Vide GLO (RO NOJT2ZTO2021/L.SGD dated 27/06/202 Government has directed o
ssue the work order o the ageney (M/s Zonta) identificd through the wender process. Based
o the Council Resolution Nod L dated 22/07/2021, vide LOA No.MOE2/3760/20 dated
23072021 the work was awarded to M/s Zonta Infrateeh Pyt Limited the ageney identificd
for the work of bio mining.

Duce to Covid 19 pandemic, approval from Council was delayed, even though
considering the risk factors of waste accumulation at the yard Kochi Municipal Corporation
issued a work order and inconsequential to the dircctions received. Kochi Corporation
exceuted an agreement with M/s, Zonta Infratech Ltd. on 07.09.2021. But duc to heavy rain,
the work implementation agency couldn’t start the bio-mining process. Even though they
started their preliminary works at Brahmapuram such as sampling, soil testing cte. They had
submitied the work implementation plan on 15.11.2021 and the government had appointed «
committee vide  G.O(RU) No.2432/2021'LSGD - dated  01.12.2021 (Annexure 2) for

approving the work implementation plan and monitoring the progress of bio mining.

[n the mecting of the said committee conducted on 03.01.2022. 12.01.2022 for
scrutinizing the work plan submitied by M/s. Zonta Infratech Ltd., the representatives from
Kerala: State Pollution Control Board, Govt. Enginecring College Thrissur, Suchitwa
Mission. Kochi Municipal Corporation, Secerctary, Exccutive Engincer. Kochi Municipal
Corporation and Company representatives participated. In which Kerala State Pollution
Control Board, Govt. Enginecring College Thrissur, Suchitwa Mission expressed  their
concerns on the work plan and requested Kochi Municipal Corporation to share the RFD.

Agreement document in order to resolve the issues with respect to work plan.

[ the second mecting of the committee held on 12.01.2022, the concessioner ¢leared
the doubts raised by KSPCB, Suchitwa Mission and Govt. Engineering college Thrissue i
approved the work implementation plan subjeet to various suggestions and conditions. The

hio-mining work has commenced in January 2022 and as per the agreement condition the

work has 1o be completed by 9 months,

Vaste (o Energy project: As the concessionaire Mi's G) Leopower Private |imited
could not demonstrate and submit the financial plan for funding the project even alter 1400
days ol signing the agreement, Government vide G.O(RY) No.8052020/LSGD Dated
3070472020 canceled the approval granted to the concessionaire M/s GJ Leopower Pyt Lid
and directed Kochi Corporation 1o terminate the concession agreement, KSIDC was directed
to fMoat fresh tenders for the waste to coergy project. The concession a

grceeinent was

&
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Serminated by Kocht Corporation accordingly. The concessioner was also heard by the
Government as directed by Hontble High Court and Vide (5.0 (RONO. 106420201551
dated 03 060 20200 Government affirmed that the concessionaire would not he able 1o
implement the project even il more time is granted and directed KSIDC 10 go ahead with
tendering of the work, New tenders for waste o energy plants were invited by MDD, KSIDC
on 2400 2020(as the concession agreement signed in February 2016 was canceled by the
Government as the coneessionaire could not submit the financial plany with the Tast dute for
submission of bids on 04/09/2020. As only one bidder got qualified. retenders were invited
on OXUT 2021 with the closing date on 23/01/2021. M/s Zonta Infratcch has been sclected as

the suceessiul bidder.

Sarada Muraleedharan IAS
Additional Chief Secretary

Local Self Government Department

Government Secretariat
Thiruvananthapuram.
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